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12.39 hrs,

PUBLIC ACCOUNTS COMMITTEE
THirTy-31xTH REPORT

SHRI SEZHIYAN (Kumbakonam) : 1
beg to present the Thirty-sixth Report of the
Public Accounts Committee regarding Appro-
priation Accounts (Civil) 1969.70 and Report
of Comptroller and Auditor General of India
for the year 1969-70, Central Government
(Civil) and Audit Report (Civil) 1970 relating
to the Miniscry of Shipping and Transport.

PROF, MADHU DANDAVATE : (Raja-
pur) : I had given a privilege motion. I
would like to know what is happening about
this,
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MR. SPEAKER : Which one ?

PROF. MADHU DANDAVATE ; Regard-
ing agreement.

MR. SPEAKER : I have sent that to the

Minister. That 18 not privilege, That is
under Direction 115,

12.40 hrs

DEMANDS* FOR GRANTS, 1972-73 —contd.
Mmsray or HoMe Arrairs

MR. SPEAKER : The House will now
take up discussion and voting on Demand
Nos. 37 to 51, 118 and 119 relating to the
Ministry of Home Affairs for which 8 hours
have been allotted.

Hon. Members present i the House who
are desutous of moving thewr cut motions may
send shps to the Table within 15 minutes
indicating the scrial numbers of the cut
motions they would hke to move.

Demano No. 37 —~Mmnistry or HoME Arrairs
MR. SPEAKER : Motion moved :

“That a sum not ecxceeding Rs.
1,39,76,000 be granted to the President
to complete the sum necessary to defray the
charges which will come in course of pay-
ment during the yea: ending the 31st day
of March, 1973, 1n respect of ‘Ministry of
Home Affairs'.”

Demanp No. 38—Capinex
MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
70,60,000 be granted to the President #0
complele the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1973, in respect of ‘Cabinet’.”

Demanp No. 39—DgPARTMENT OF FERSONNEL
MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs,
3,84,61,000 be granted to the President o
compleie the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 3lst day
of March, 1973, in respect of Dcpartment
of Personnel’.”

*Moved with the recommendation of the President.



